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West Bengal, it is admitted. The let-
ter of inient dig indicate {that type
of mind of the Government, but Jan-
uary, 1977, was the time when this
type of running about between West
Bengal and the Government of India
was done. Perhaps, that was for poli-
tica] reasons than really for doing
something for West Bengal. This
Government, since it has come into
power, has already proved by its
attitude towards Haldia plants, to-
wards mini-steel plant and towards
Bengal Chemicals, that we mean bu-
¢iness in relation to West Bengal. I
can assure my hon. friends that we
will do whatever is possible in re-
gard to all the taken-over units and
aditional units, if necessary, to . give
West Bengal a leading role. So far as
we are concerned, we will do our best
in that direction.

SHRI CHITTA BASU: May I know
whether he agrees with me that there
is a gap between bulk drug manufac-
tures and formulation manufactures..

SHRI H. N. BAHUGUNA: A great
deal.

SHRI CHITTA BASU: If he agrees,
then there is another question that
follows. In West Bengal, so far as the
share of West Bengal towards the
country’s total production in the drug
and pharmaceutical industry is con-.
cerned, it was 30 per cent. It has
now dropped down to 10 per cent be-
cause of the lack of supply of basic
drugs. In view of this, if the hon.
Minister agrees that the basic drug
manufacture is an important part of
the drug and pharmaceutical indus-
try, may I. know in this context
whether he proposes to set up a unit
in the public sector for the manufac-
ture of basic drugs in West Bengal
so that other subsidiary pharmaceuti-
cal industries can also be set up in
West Bengal?

SHRI H. N. BAHUGUNA: 1 must
do away with the misunderstanding
or an illusion under which the hon.
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Member appears to be suffering. No.
bulk drug unit put up by the Gov-
ernment of India in any particular
area is for that area. Wherever a bulk
drug unit comes up, it is for the na-
tion as a whole. When it comes up
in West Bengal, if at all it does come
up, it will again be for the nation as
a whole. All I can assure my hon.
friend is that West Bengal will not
be allowed to suffer in any manner
in regard to the allocation of bulk
drugs, wherever there are bulk drugs,
and whatever is needed to bring up
the West Bengal drug and pharma-
ceutical industry shall be done.

=t TENt : 3T AEANT G S ag
TATH FT F6Z FW (6 TATRIAF A0
gro qlo Tao FT EI;FH'E. ..

MR. SPEAKER: Now, you are going
out of the Question. (Interruptions.)

st tEEAt:  wew wERY, =9
Hardo fofloTAo & arX & 2
gafas I g ] saafa dfvw
HeT T2 TAAT T2 93T KT A& 9%
qrfoSTodToqde FY F1E gfaz 7l &
T /AT AT 767 3T H A oo 0T 0
F1 oF gfz @ 9 faare #8307

&t At A AT AR,
§9 GLETL &7 34T ¢ 5 geedes
A oSN o oTF o FT UF HIFANT Tfeiz
A FI | HeT 529 H oY a7 €1 g0
2

Food Articles served through vendors
anq stalls at stations

*491. PROF. P. G. MAVALANKAR:

Will the Minister of RAILWAYS be

pleased to state:

(a) whether food articles including
heverages, tea, coffee and ice-cream
are serveqd through vendors and stalls
on all the important stations of the
Railways, particularly on the West-
ern Railway’s Saurashtra region;

(b) if so, broad details thereof:
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(¢) whether any one of the said
commodities is sold by dealers or

contractors on a monopoly basis;
and

(d) if so, reasons for not allowing

competition and variety of choice in
the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) Yes,
Sir.

(b) Vegetarian, non-vegetarian
meals, snacks, hot and cold beverages
including ice-cream are sold from Re-
freshment Rooms and stalls at all im-
portant stations. In Saurashtra region
there are 8 Refreshment Rooms and
300 vending contracts at the Reilway
Stations selling these items.

(c) No, Sir.

(d) Does not arise.

PROF. P. G. MAVALANKAR: The
hon. Minister has given a neat answer
for which I am grateful, but I wish he
had given a detailed answer specifi-
cally to all the points that I have
raised. When he says in part (b) of
the answer ‘at all important staitons’,
may I know what is the criterion, ac-
cording to the Railways, to decide
that a particular station is important,
so that it hag all refreshment facili-
ties. I ask this question because
theve are areas in our vast country
where in terms of traffic or passengers
a station will not be very important,
but it may be important because it
takes a long time to reach that station
and if you do not get anything, it
will be difficult for you to survive—
without food. Therefore, my first ques-
tion is this. I would like both the Mi-
nisters, Prof. Madhu  Dandavate

and Shri Sheo Narain, parti-
cularly Shri Sheo Narain, to
come withh me to Saurash-

tra, not in a special saloon but in an
ordinary way, by First or Second
Class, and then travel and find out
whether the eight refreshment rooms
and 300 vendoring contracts which
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are mentioned in the answer are ac-
tually there or not. Because, these are
there only on paper. Whether we get
food, that is the question. I want a
categorical answer to this, whether
food items or at least hot coffee, tea
and good bread are available in the
Saurashtra region.

SHRI SHEO NARAIN: I will assure
the young professor that he will get
hot tea, coffee and good refreshments;
I wil] supply him groundnuts also.

SROF. P. G. MAVALANKAR:
What are the ‘important’ stations?
How do you decide that?

SHRI SHEO NARAIN: UImporiant
stations depend on important peo-

ple. (Interruptions) I¥qIEFE TEEH
IrT § FEFHATE A & ST A&l 9T
Eew saer T § F wuEe #ua
g ar @AFINF Eag A §F OF
o1 1 fgamr 70

{

PROF. P. G. MAVALANKAR:
‘The Minister has replied that these
refreshment facilities are available at
all important stations in the country
and he has mentioned icecream, tea,
coffee, etc.. My question is whether
the foodstuffs, including fruits and
ice-cream of more than one variety
are sold or the contract is given only
to a specific contractor and a large
number of areas are covered only by
one monopoly contractor.

Secondly, the Minister says that
there is no monopoly. Has he really
taken care to see that there is no mo-
nopoly? My information is that con-
tractors are selected on the basis of
irregular procedures. Long-term, esta-
blished contractors are removed and
others are brought in, and then en
paper there is no monopoly, but in
effect, in practice, there is some kind
of a monopoly. That is why I am
asking whether the Railways will
see to it that selection and ap-
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pointment of contractors is based on
certain procedures, so that a choice
is available to the passengers.

wt fag Aomer . d_ENR AT
TETFT F HY gy qar fear )

Departmental catering managed by the
Railways themselves has been pruvid-
ed only at important staiions. For de-
partmenta] catering, selection is n.ade
by CS and DCS.

g 1A oFfgat FxFwA F@r §
ST F IR AT FAT AT E 7 g
qrE 9T Fefem §; g 7 , IR g@4
srgl 9T 91§

o @o e WIAFEI @ AW
gIUANAAZ A F aRAFF H g
FiT3z X & § F4T ©F g UTEHI #Y,
27 § ar waw gan freq F gty
F Iy 27

N far armn ;. w3 F fag
g3 7 wifady may & s feg o (30
§ wigFr 0 | Marafes AEEAS A
gieail ®1, 9532 a8 F WRIN FY
T AFIFAICT AW F1 T FEF
o

SHRI HUKAM RAM: [ wome
like to know from the hon. Minister
whethre it is not a fact that certain
persons have not only created mono-
polies but have taken a lof of con-
tracts and created their own domain
all along the railway lines. The land
belongs to the tiller; similarly the
real man must get the benefit; these
contracts should be given to the ac-
tua]l workers there and not to the
contractors who have monopolised the
trade. I would like to know whether
the hon. Minister is going to revise the
policy about the allotment of vending
contracts in consultation with the
Members of Parliament,
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N fo e S W 3w
g Muwfar Fx @ & <fww
F @ & A 7 atw w1 & @ & Sar
¥ g T |

N FER TR FTAW : UF TE
oY FY 50,50 3F f7F & 4

ft fra aromw . wo few & T

T gw AR ... (smEww)
MR. SPEAKER: He is a new Mi-

nister, do not unduly trouble him.

SHRI O. V. ALAGESAN: The hon.
Minister is aware that in the early
fifties, many railways had monopoly
contractors and with great difficul-
ties, their business was curtailed and
many of them were given lesser con-
racts and departmental catering was
introduced on almost all the railways,
as it obtained on ome part of the
Southern Railway. After that, the
quality of the catering was very good,
but recently the standards have very
much fallen down and we get very
poor food even on trunk routes and
important mail trains. Will the hon.
Minister look into this and see that
the quality of railway catering is
improved definitely?

SHRI SHEO NARAIN: I have been
to Southern India myself and I found
that the quality of the food served is
nice. ... (Interruptions.)

MR. SPEAKER: May be for you:
please look into the matter.

SHRT A. BALA PAJANOR: The
hon. Minister is misleading the House.
This is not correct.

»t sy oF : Jeed I9d & g v
= ¥ A AR aNm A fafee wr g ?
T drae X =9 vivar ¥ %3 g
iy g ?

SHRI SHEO NARAIN: I require
notice for that
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SHRI A. BALA PAJANOR: Sir,
whether we get good refreshment on
trains or not, the hon. Minister is
very refreshing in his answer. But,
I cannot understand how the hon.
Minister can say that the food sug-
piied in the Southern region is good.
I have had the unfortunate ex-
perience of coming by train this time.
The meals are prepared at 7.00 O’
clock in the morning and supplied at
about 9.00 O’ clock at Balarshah, and
then supplied to the passengers at
12.00 or 13.00 hours. I wonder, how
this can be very hygienic food. 1
am not asking for ice cream and hot
coffee, as Prof. Mavalankar wanted.
The people going to the exterme
South have to travel in"the train for
two days. Will the Minister see to
their difficulties and look into this
matter? Has he any proposal for
sudden checks as they make in other
categories to see how the food is sup-
plied to the eommon man, specially
people going in the second class? Is
there any such programme?

MR. SPEAKER: Please look into it.
SHRI SHEO NARAIN: I will exam-~

ine it.

o gwwt @ : § wat ot &
ST A framr s wan € 5
N AT faar sirar § v W w9 #Y
ForE ¥ agd HAT @A A Ay
S oTAT ag 4w T & oy [ §
Iq F qIETH F wRT A avw afgw
AT AT ] I H oy § ) Wy F A
qFI § 7T g7 AT FT GV AT
AR Fr gy 9T Y fearEHew v
1 I AT § S@ u  fefgmi st
fagadt § wrag dfaw #1 TR
[ AN Ffow 7@ § 1 ofommasy
F$ 9NN a8 WA AT 991 TG FQ@
& 7 &Y iy 90 6 g N FF
f& N7 zwrew FE FY oG FT AHA
AT Y v WE A @ AT I w/
QT wrar 41 arfw S &0 qd @
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O ow IS A &AL AT S
I© THY 919 @ F1 faw 8% )

it fara AW : 99 & g W00 A
=rer fomr 8} &Y 7€ 24 2faw & gard
g fam & f& @i &1 wsw @A
fear @it wgr & 1+ & srHE gEEAT A1AX
q fasy w7 y Fgt Ag g R ag @
T § W= qig § ArwAr § WK
3T H FE fowag @ @ 9 fowwy
w5 & 3w & AfFw Fwdm

Commission of Varanasi to Gorakhpur
Line into BG
*492. SHRI YADVENDRA DUTT:
Will the Minister of RAILWAYS
pleased to state:

(a) whether he proposes to  start
work on changing the metre gauge
line from Varansi to Gorakhpur and
Shahganj to Balia, and Jaunpur to
Ghazipur, into broad gauge Iine; and

(b) when is it proposed to start
work on changing the metre gauge
railway line from Kanpur to Gorakh-
pur, and from Lucknow to Agra, into
broad gauge railway line?

THE MINISTER OF RAILWAYS
(PROF, MADHU DANDAVATE): (a)
and (b). A statement is laid on the
Table of the Sabha.

Statement

Conversion of Varanasi and Bhatni
metre gauge line via Mau ang Indara
is an approved project. The metre
gauge line between Bhatni and
Gorakhpur formg parts of the conver-
sion project from Barabanki to
Samastipur which is already in
progress.

Surveys for conversion of metre
gauge lines between Mau and Shah-
ganj, between Varanasi and Chhapra
via Ghazipur and Balia sections into
broad gauge have been sanctioned
recently and field work will be taken
up shortly. There is no proposal at
present under consideration to con-
vert the metre gauge lines between
Jaunpur and Aunrihar and between
Lucknow and Agra via Kanpur into





